Annexure — 4
Name of the corporate debtor: Sharp Eye Advertising Private Limited; Date of commencement of CIRP: 17th May, 2022; List of creditors as on: 18-07-2022
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Ampount in X)

Details of claim received Details of claim admitted Amount
of any
Amount % of Amount | mutual
Amount covered [Whether |voting of dues, that Amount of
Date of Amount of claim |Nature of |by related sharein |contingen| maybe | Amount of claim | claim under |Remarks, if
Sl. No. Name of creditor Identification No.|receipt claimed admitted |[claim guarantee |party? CoC tclaim set-off not admitted verification any
Acute Daily Media Private
1|Limited 9138454 9107156|Unsecured 50.24 31298 31298
2|Ms. Rekha Jain 954070 950848|Unsecured 5.25 3222 3222
3[Ms. Deepanshi Jain 3890761 3876953|Unsecured 21.39 13808 13808
4|Ms. Ojaswi Jain 1290300| 1285698|Unsecured 7.09 4602 4602
Sharpline Broadcast
5|Limited 2926953| 2907104|Unsecured 16.03 19849 19849




